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Short Notice Question  and Answer 

Examination of the Deteri orating Condition 
of Konark and athet Temples by an 
International Expert 

2. SHRI SHIVA CHANDRA JHA: Will 
the Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be pleased to 
state: 

(a> whether it is a fact that an international 
expert in historical monuments and temples 
has arrived in India to examine the 
deteriorating condition of the Konarak and 
other temples in the country; 

(b) whether he had any talks with him; 
and 

(c) if so, what are the details thereof? 

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE (DR. 
PRATAP CHANDRA CHUN-DER): (a )to 
(c) On the request of this Ministry Prof. (Dr). 
Raymond Leanaire, UNESCO expert came to 
India on the 28th April, for a six-day visit to 
examine the condition of the Sun temple at 
Konarak and the temple of Jagannatha at Puri 
in Orissa and to suggest additional measures, 
if any, to be taken, apart from the steps 
already taken by the Archeological Survey of 
India regarding preservation of the temples. 
As per schedule, the expert was to fly to 
Bhubanesh-war by Indian Airlines on the 1st 
May from New Delhi to visit Konarak On the 
2nd May, 1979, But he could not visit 
Konarak due to cancellation of flights  by the 
Indian Airlines. 

However, Prof. Raymond Lemaire was 
apprised in details by the officers of 
Archaeological Survey of India regarding the 
problems and measures already taken as per 
recommendations of the Expert Committees, 
formed earlier to preserve the temples, with 
the help of detailed notes technical data 
drawings photographs and colour  slides.  The 
expert 

called on me and apprised me of the situation. 
The expert expressed his opinion that a visit to 
Konark would be more rewarding after the 
rains i.e., in the month of October, as he would 
like to see the behaviour of the stones with 
reference to ground water-table salinity and 
moisture content. He is however, expected to 
send ua an interim report on his discussions 
and examinations of documents on the 
preservation of the tempLes at Konarak and 
Puri 
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DR. PRATAP    CHANDRA CHUN-DER:  
Sir, the hon. Member has come forward  with a 
lot 0f questions  and a lot of insinuations.    I do 
not know why   he  should  bring  these  insinua-
tions against this foreign expert who is the 
President of the International Council of 
Monuments and Sites.   He is not our servant.    
He has engagements  throughout the   world.    
When he came here, unfortunately the plane did  
not  fly  on  that  day.  He had to cancel  the  visit.    
He  did  not  waste his time here.    He    met    the    
Orissa Chief  Minister  who  happened  to  be 
present  in   Delhi   during  those   days. He  also  
studied   all  the   papers  and then he promised to 
come at a time when the examination would be 
most suitable,   i.e.   in      October   after  the 
effect of rains     and  water     on  the monuments    
would   be    more    pronounced  and   also  when  
the  ground level  of  water  could     be  
measured.     I 

 

DR.   PRATAP    CHANDRA CHUN-DER: 
Sir, I aim afraid, the hon. Member has not 
understood the last part of  my   substantive   
answer.   The   expert has not given any report.      
He says that he will be sending the interim 
report and only then  we will be in a position to 
compare the two. The hon. Member has also 
raised'the question whether he will be allowed 
to  enter  the   Konark    temple.    The Konark 
temple is not under worship. Therefore, there is 
no question of his being  prevented  there.    
There    was some question about his entry to 
Lord Jagannath   Temple.       An  alternative 
suggestion was given by some people, namely,   
that  when   during  the  Rath Yatra festival 
Lord Jagannath would be brought out of the 
temple     only then would he be able to visit.  
But this expert has said that it will not be 
possible for niin *o  come in late June.   These  
two    temples  are   constructed with almost 
similar types of stones.   So,  the  view  in  
respect    of Konark temple will also hold good 
in respect of the Lord Jagannath temple. But   
we     are     expecting    an   interim report  
from him  and then  with  the help of the Orissa 
Chief Minister the correct line of action  will  
be taken. 

 

MR.   CHAIRMAN:      You  have  already 
put four supplementaries. 

That would be the best time, according to the 
expert. I do not know why the hon. Member 
is making all these insinuations. 
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DR. PRATAP CHANDRA CHUN-DER: 
There are a large number of 
recommendations. In answer to some starred 
question in the Lok Sabha I had given a list of 
such recommendations. If you allow me, I 
will lay a copy of it on the Table of the 
House. 

MR. CHAIRMAN:  Yes. 

DR. PRATAP CHANDRA CHUN-DER: I 
lay a copy of it on the Table. [See Appendix 
CIX, Annexure No.  66] 

The expert committee's recommendations 
are, by and large, being followed. It is not 
correct to say that the temple is being washed 
with saline water. Sea is rather far distant 
from that place and it is not possible to carry 
sea water for that purpose. The other day, 
hon. Member, Dr. Lokesh Chandra also put 
this question and I have sent, a letter to him 
explaining the position that there is a well 
there at the site and with the water coming 
from the well, the  temple  is  being  washed. 

SHRI LAKSHMANA MAHAPATRO: Sir, 
our anxiety is to preserve the  temple,  the 
rich wealth. 

MR. CHAIRMAN: Please be brief and put 
your supplementary. 

SHRI LAKSHMANA    MAHAPATRO:   I 
am  not  putting  the  question 
that way because it is no use speaking about 
the history of the construction of this temple. 
We are anxious to see that it is preserved 
because it is such a rich wealth that we have 
inherited and it is very difficult to create one 
of this type. That is why, we are pursuing this 
matter in this way, Sir, on the last occasion, 
the hon. Minister informed us that UNESCO's 
help has been sought and that will be coming 
shortly to look after the temple, and we were 
very much gladdened. Now, Sir, here there is a 
Deputy Superintendent of Archea-ology at 
Konarak and on the 30th of April he gets a 
letter from the Deputy Director General, Shri 
Thapar, saying that he would be visiting Ko-
narak on the second and also Ratna-giri the 
next day. This is the tour programme that he 
sends. That letter does not make a mention of 
Dr. Lemaire or other persons like Mr. Sen 
Gupta or anybody else visiting Konarak or 
Puri. Naturally, one would be prone to feel, or 
get an impression that this programme of Dr. 
Lemaire's visit to Konarak, which the Minister 
says was scheduled for the nrst» was 
something which was not there. Therefore, we 
are anxious to know that if you had 
requisitioned the services of Dr. Lemaire and 
he was to come on a particular day, why is it 
that the local authorities were not informed in 
time? Secondly, if ft* had come here and 
because of the flight being not available, he 
was not able to go there, do you feel that it. is 
sufficient if he only talks to the people here? A 
communication in writing would have given 
the same information and knowledge to Dr 
Lemaire. He had come here and naturally, as 
Mr. Jha pointed out, he should have been 
requested to go there. Therefore, my question 
i?, how is it that he had come and gone back 
and you did not persuade him to stay on? As 
he says he will be coming back very shortly 
and he will first send a preliminary report and 
then come shortly.   I want to know when 
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he is likely to come again because we 
apprehend that in the meantime the 
temple may face a greater harm and some 
more stones may fall, It is for the 
Government themselve* to attend t0 it 
immediately so that this rich wealth 
could be preserved. 

DR. PRATAP CHANDRA CHUN-
DER: I can assure the hon. Member that 
his apprehensions and inferences are not 
correct. The expert wanted to come and I 
had written to the Chief Minister of 
Orissa, Shri Rou-tray. He is the head jf 
the State Government and everything was 
arranged but because )f this unforeseen 
event, nvnely, the flight boing cancelled 
the expert could not go. So, there is r.0 
reason for any inference or apprehension 
and I have said that this expert has not 
simply studied the papers here but he has 
made a preliminary study of available 
materials, because he did not want to 
waste his time as the plane was not 
available. He studied the papers and other 
matters and has promised to come in 
October when, according to him, the time 
would be most suitable. 

some opposition in some quarters for 
foreigners to visit the temple of Puri. Hence, 
the expert himself met the Chief Minister of 
Orissa where both of them were in Delhi and 
that alternative suggestion was made. But 
nothing is finalised as yet. We should not 
jump before we come to the stile. When the 
expert comes for the second time goes to 
Orissa, examine the Konarak temple the 
question of visiting the Puri temple will arise 
and at that time we will consider what can be 
done in view of the better ideas of the local 
pandas. I am also glad to tell you, Sir, that Mr. 
Samarendra Kundu, my esteemed colleague, 
who was in Paris recently had spoken to or 
ambassador there to see that the expert comes 
well in advance so that he can spend some 
time there to examine the temples very 
carefully. 

SHRI JAGDISH PRASAD MATHUR: Sir, 
I told him that one stone had fallen in the Puri 
temple and the Director of Archaeology has 
not gone in spite of the fact that th° Orissa 
Government had requested hnrv. 

DR. PRATAP CHANDRA CHUN-DER; 
Sir, in regard to the Director going there, this 
is not necessary. This is because there are 
people who are working in the field. In Puri, 
the repair work is going on. There are some 
court cases. Because of this, there is some 
delay. Now, the work is going on. Sir, as you 
know, this is a big temple and there are so 
many stones. Sometimes in spite of best 
efforts, some such accidents might happen. 

SHRI PRANAB MUKHERJEE: It appears 
from the statement of the hon. Minister that 
the expert was t0 visit Konarak. But for the 
failure of the Indian Airlines, he was to go 
there, make a study on the spot study the other 
data, consult the technical experts and so, on, 
so that he would ar^ rive at a decision. Here, 
my limited question to the hon. Minister is, 
when you arranged his visit to Konarak, 
simply because of the failure of the Indian 
Airlines, why  could   you not 

DR.   PRATAP  CHANDRA   CHUN-
DER:  Sir, I explained    that there    is 
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[Shri Pranab Mukherjee] arrange it? 
Secondly, all along, you have been 
mentioning that he had discussions with you, 
he had discussions with the Chief Minister of 
Orissa and so on. You anay be capable and 
competent in other areas, but you are not 
capable and competent so far as archaeology 
is concerned. I would like to know whether he 
had a discussion with the local experts here. 
Thirdly, when you had arranged a visit, when 
you had already booked a seat for him, when 
you had decided that he would go to Konarak, 
why could you not do it, if the Indian Airlines 
had failed, by arranging an Indian Air Force 
plane Or in other ways? 

DR. PRATAP CHANDRA CHUN-DER: 
Hon. Mr. Mukherjee came rather late. He did 
not listen to my answer. The expert did not 
simply have discussions with me and with the 
Chief Minister of Orissa who are apparently 
laymen. He consulted our experts also and 
looked through the documents available. He 
wanted to go there. But because of the failure 
of the plane, cancellation of the flight, it was 
not possible. It is not possible to take an 
expert by an Indian Air Force plane. Perhaps, 
in Mr. Mu-kherjee'g time, it would have been 
possible. 

SHRI PRANAB MUKHERJEE: Even 
now, this was possible. You had taken JP by 
an Indian Air Force plane. You could have 
done so in this case.   (Interruptions). 

DR. PRATAP CHANDRA CHUN-DER: 
We have taken this special step which was not 
done during the time when you were ruling 
the country. 

PROF. SOURENDRA BHATTA-
CHARJEE: Sir, if I followed the Minister's 
statement properly, it was as per a programme 
that this expert was to come to this country. 
When it had been done as per a programme, it 
is supposed that care was taken on every 
aspect of it. Leave aside the question of flight. 
But in regard to the 

question, of the entry of the expert to the Puri 
temple, this question would have cropped up 
later. The issue should have been sorted out 
earlier if it was contemplated that the expart 
should go both to the Konarak and Puri 
temples. There is another aspect of the 
question. I would like to draw the attention of 
the hon. Minister and ask him whether any 
section of peoptej Pandas or others, should be 
allowed to put hinderances in the way of the 
experts to see these temples for the purpose of 
advising on their proper preservation, whether 
untouchability should be allowed to extend to 
such a limit. I think that aspect of the question 
also comes within the Purview of the 
Minister's own department. 

DR. PRATAP CHANDRA CHUN-DER: 
Sir, as I explained, Puri temple is a living 
temple and this GOT-ernment does not want to 
interfere with the religious susceptibility of 
the people who use the temple. 

SHRI SURENDRA MOHANTY: Sir, will 
the hon. Minister recall, when last time this 
question wa* raised on the floor of this 
House—I had asked a question as to the tech-
nical qualifications and credentials erf the 
Archaeological Department people who are in 
charge o£ repairing the Puri temple—lie had 
promised to lay the information on the Table of 
the House? As yet he has not done that. I 
would, therefore, repeat my query as to the 
technical qualifications and credentials of the 
people of the Archaeological Department 0f 
India who are in charge of repairing the Puri 
temple. There are two issues which are 
concerning the nation very much about 
maintenance of the two temples at Konarak 
and Puri. There has been a controversy. The 
local people and the local Government, both 
are at variance with the Government of India 
as to the methodology to be adopted in 
repairing the temples. I am sorry to say that the 
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Archaeological Department has behaved like 
neo-vandals which even the kala pahar 
would have hesitated to do, but the 
Archaeological Department has not hesitated 
to do so. As a result of this more damage has 
been done t0 the Puri temple. The hon. 
Miniser has said that Prof. Lemaire, the 
UNESCO expert, was invited to examine the 
damage and then he says that the timing was 
not suitable. Obviously, the Government 
must have taken into account the time 
schedule when the United Nations' expert, 
who is obviously a non-Hindu, was being 
invited to examine this question. Thirdly, 
from Bhuba-neswar Konarak is hardly 40 
miles. I am really surprised why the Gov-
ernment of India could not arrange even an 
air-conditioned car so that the expert could 
have reached the Konarak temple and given 
his view. In the meantime, due to lack of 
proper maintenance, the temples at Puri and 
Konarak are undergoing further decay. 

I would like the Minister to reply to the 
three points raised by me. 

DR. PRATAP CHANDRA CHUN-DER: 
I strongly repudiate the charge that our 
experts are not competent people. They are 
taking part in international conferences with 
great credit They are being invited to 
Afghanistan, Nepal and other foreign 
countries. Their services are appreciated all 
the world over. So, there was no such 
question, but to make the matter clear I had 
taken the help of the UNESCO and the 
UNESCO had deputed the expert here. But I 
do not understand how the expert from Delhi 
could be sent by an air-conditioned car to 
Konarak and Puri, I do not understand the 
suggestion. 

SHRI, SHRIKANT VERMA: Sir, 
nowhere in the world are the temples and 
monuments so deserted and uncared for as in 
India. This is not the case of picking up 
certain temples or monuments and just 
cleaning them. The   Government   of India 
and    the 

Archaeological Department of India must 
undertake some surveys. I would like to 
know whether the Archaeological 
Department has recently undertaken or is 
going to undertake any survey of temples 
like those at Mahaballipuram, Khajuraho 
and other places. Is there any report with the 
Government of India that these temples are 
in a dilapidated condition? 

I would also like to know whether the 
Government will evolve any restoration 
policy or not. 

DR. PRATAP CHANDRA CHUN-
DER:   Sir,  I require notice for thw. 

MR. CHAIRMAN: Short Notice 
Question is over. Now papers to be laid. 

PAPERS LAID ON THE TABLE 

I. Report and Accounts (year 
ended the 30th June, 1975) of the 

Audhra Pradesh State Agro Indus 
tries Corporation Limited, Hydera 

bad and related papers. 

II. Report and Accounts (1976-77) 
of the Himachal Pradesh Agro- 

Influstries Corporation Limited, 
Simla and related papers. 

HI. Report (1976-77) of the Indian 
Council of Agricultural Research, New 

Delhi.—Part H (Administratioa and 
Finance)  and related papers. 

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT 
SINGH BARNALA): Sir, I beg to lay on 
the Table: — 

I. A copy each (in English and Hindi) 
of the following papers, Under sub-
section (1) of section 619A of the 
Companies Act, 1956: — 

(i) (a)   Seventh Annual Report  and 
Accounts of the Andhra Pradesh State  
Agro  Industries  Cor- 

 

 

 

 

 

 

 

 



 


